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ACTION TAKEN REPORT 

 IN COMPLIANCE OF 

HON’BLE NATIONAL GREEN TRIBUNAL’S ORDER 

DATED 25TH JANUARY, 2022 

IN 

EXECUTION APPLICATION NO. 24/2021 IN O. A. NO. 

989/2019 

TITLED 

VED PRAKASH AGGARWAL 

 VERSUS 

 MUNICIPAL COMMISSIONER, NAGAR NIGAM GHAZIABAD 

 

 

Filed On Behalf of: 
Uttar Pradesh Pollution Control Board 
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1. Background 

While hearing the Original Application 989/2019, Ved Prakash Aggrawal v. Municipal 

Commissioner, Nagar Nigam Ghaziabad which dealt with issue of illegal operation of dairy farms 

in residential colony of Chiranjeev Vihar, Ghaziabad,  Hon’ble Tribunal had acknowledged the 

actions taken by State PCB and disposed the matter on 08.10.2020. 

Thereafter, present Execution Application has been filed by the petitioner and 

Hon’ble Tribunal vide its order dated 08.09.2021 had directed State Board and Municipal 

Corporation to take further necessary action in exercise of statutory powers following due 

process of law.  

As acknowledged by Hon’ble Tribunal, the action was initiated by State Board 

against violators. Also, “Guidelines for Environmental Management of Dairy Farms and 

Gaushalas” were sent to Municipal Commissioner, Municipal Corporation, Ghaziabad, 

Secretary, Ghaziabad Development Authority, Ghaziabad, Deputy Commissioner, U.P. 

Housing and Development Board, Ghaziabad and Executive Officers of all local bodies in 

Ghaziabad by Regional Officer, U.P. Pollution Control Board, Ghaziabad vide letter dated 

27.08.2020. Copy of same is annexed as Annexure I 

Further, in compliance of Hon’ble Tribunal’s orders dated 08.09.2021 site 

inspections and subsequent actions have been taken by Board against illegal dairies in 

Chiranjeev Vihar area of Ghaziabad by means of issuance of closure notices under 

relevant sections of Water (Prevention and Control of Pollution) Act, 1974 and imposition 

of Environmental compensation by adopting guidelines issued by the Central Pollution 
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Control Board. Also, additional illegal dairies have been inventorized and similar actions 

have been taken against them as well. Detailed action taken report is present hereunder. 

2. Action Taken Report 

In compliance to the order passed by Hon’ble Tribunal on 08.09.2021 in the present 

matter, to ascertain the status of compliance of earlier directions issued to illegal dairies 

a joint inspection of the Chiranjiv Vihar area was carried out by team of U.P. Pollution 

Control Board and Ghaziabad Nagar Nigam on 30.11.2021.  

During said inspection, out of 14 dairy farms identified in the area, only 01 dairy farm, 

namely M/s Ran Singh listed at serial number 9 in the table below had complied with the 

directions and closed its operations completely. Rest 13 were found operational, the 

smallest dairy farm had 4 animals and the biggest one had 22 animals. Accordingly, all 

these dairy farms are classified under Category I (upto 25 animals) as per Guidelines for 

Environmental Management of Dairy Farms and Gaushalas. Details of all 14 dairy farms is 

as listed in Table 1 below. 

 

S. 
No. 

Name & address Category 
Classification 

No. of animals 

1. Shri Indra Mohan Sharma, A-3, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad 

 
Category I 

13 

2. Shri Jitendra Nagar, 392, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

Category I 14 

3.  Shri Ravindra Putra Shri Jagan 
Singh, Sector-3, Chiranjeev Vihar, 
Ghaziabad. 

 
Category I 

17 

4. Shri Hari Kishan, A-1,2,3, Sector-3, 
Chiranjeev Vihar, Ghaziabad. 

 
Category I 

22 
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5. Shri Deepak Chaudhary, Sector-3, 
Chiranjeev Vihar, Ghaziabad. 

 
Category I 

04 

6. Shri Kiranpal Singh, Sector 3, 
Chiranjeev Vihar, Ghaziabad 

Category I 07 

7. Shri Brahm Singh, Plot Nambi-5, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad. 

 
Category I 

08 

8. Shri Premveer Singh, B-3, Sector-
2, Chiranjeev Vihar, Ghaziabad. 

 
Category I 

17 

9. Shri Ran Singh, B-1, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

 
Category I 

0 (closed) 

10. Shri Sundar Yadav, C-4, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

 
Category I 

21 

11. Shri Dinesh Kumar, Plot No-447, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad. 

 
Category I 

13 

12. Shri Gyanveer, Plot No-445, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad 

 
Category I 

10 

13. Shri Jaipal, Plot No-445, Sector-2, 
Chiranjeev Vihar, 

 
Category I 

07 

14. Shri Asharam, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

 
Category I 

07 

Table 1: List of 14 Dairy Farms Identified during Initial Field Visits in Chiranjiv Vihar 

In view of non-compliance of show cause notices issued and operation of dairy 

farms in violation of laid down procedures of environment management in guidelines, 

closure orders have been issued by the State Board against 13 non-complying dairy farms 

on 10.01.2022. Also, an environmental compensation of  Rs. 1,65,000/- has been imposed 

against each of these 13 dairy farms by the State Board. Copy of closure orders of 13 dairy 

farms is annexed as Annexure II of the action taken report. 



5 
 

Further, during joint visit on dated 30.11.2021, 06 additional dairy farms were 

found operational in Chiranjiv Vihar area, again all these are classified under Category I as 

per Guidelines for Environmental Management of Dairy Farms and Gaushalas. Details of 

these dairy farms is as listed in Table 2 below. 

S. No. Name & address Category 
Classification 

No. of 
animals 

1. Shri Hansraj S/o Giriraj, A-1/ 127, Chiranjeev 
Vihar, Ghaziabad 

Category I 14 

2. Shri Jaiprakash S/o Chaman Singh, A-1/ 126, 
Chiranjeev Vihar, Ghaziabad 

Category I 09 

3. Shri Harikishan S/o Balkishan, Sector- 10/21, 
Chiranjeev Vihar, Ghaziabad. 

Category I 15 

4. Shri Arvind S/o Yogendra, 230, Sector- 10, 
Chiranjeev Vihar, Ghaziabad. 

Category I 18 

5. Shri Vinod S/o Brahmpal, sector- 09, Chiranjeev 
Vihar, Ghaziabad. 

Category I 12 

6. Shri Dayaram S/o Kaluti, behind Awantika 
chowki, Ghaziabad 

Category I 09 

Table 2: List of Additional 6 Dairy Farms Identified in Chiranjiv Vihar 

In view of non-compliances observed, show cause notice was issued to these 6 

dairy farms under relevant sections of Water (Prevention and Control of Pollution) Act, 

1974 on 05.01.2022. Subsequently, closure orders have been issued on 27.01.2022 and 

an environmental compensation of Rs. 2,85,000/- (Two Lakhs Eighty Five Thousand Only) 

has been imposed against each of these 6 dairy farms listed in Table 2. Copy of closure 

orders is annexed as Annexure III of the action taken report. 
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Further, in compliance of Hon’ble Tribunal’s orders dated 25.01.2022 a team of 

District Administration, Police, Ghaziabad Nagar Nigam, UP Pollution Control Board and 

UP Power Corporation Ltd. carried out joint inspection of the said area to verify 

compliance of directions of Hon’ble Tribunal and closure orders issued by the State Board. 

Site report along with photographs is detailed hereunder. 

1. Shri Indramohan Sharma, A-3, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and 

vacated the site. Water supply and electric connection was disconnected by joint 

team. Photographs are as below. 
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2. Shri Jitendra Nagar, 392, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and 

vacated the site. Water supply and electric connection was disconnected by joint 

team. Sealing of animal feed area has been done. Photographs are as below. 

   

3. Shri Ravindra S/o shri Jagan singh, Sector 3, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 
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4. Shri Harikishan S/o shri A-123, Sector 3, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 
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5. Shri Deepak Chaudhery, A-1/125, Sector 3, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 

    

6. Shri Kiranpal, A-1/128, Sector 3, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 
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7. Shri Brahm Singh, B-5, Sector 2, Chiranjeev Vihar Ghaziabad- 

During inspection, the dairy owner voluntarily closed the process and 

vacated the site. Water supply and electric connection was disconnected by joint 

team. Photographs are as below. 

   

8. Shri Premveer, B-3, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and 

vacated the site. Water supply and electric connection was disconnected by joint 

team. Photographs are as below. Photographs are as below. 

  

9. Ran Singh, B-1, Sector 2, Chiranjiv Vihar, Ghaziabad 

Dairy farm was found closed during earlier inspection on 30.11.2021. Status quo 

found on site. 
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10. Shri Sundar Yadav, C-4, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 
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11. Shri Dinesh Kumar, Plot no. 447, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, it was observed that dairy premise has been vacated by the 

dairy owner and it was not operational in compliance of Board’s directions. Water 

supply and electric connection was disconnected by joint team. Dairy premise 

could not be sealed as residence of dairy operator was also there. Photographs 

are as below. 

  

12. Shri Gyanveer, Plot no. 445, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, it was observed that dairy premise has been vacated by the 

dairy owner and it was not operational in compliance of Board’s directions. Water 

supply and electric connection was disconnected by joint team. Dairy premise 

could not be sealed as residence of dairy operator was also there. 
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13. Shri Jaipal, Plot no. 445, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, it was observed that dairy premise has been vacated by the 

dairy owner and is not operational in compliance of Board’s directions. Water 

supply and electric connection was disconnected by joint team. Dairy premise 

could not be sealed as residence of dairy operator was also there. Photographs 

are as below. 

  

14. Shri Asharam, Sector 2, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site.  Water supply and electric connection was disconnected by joint team. Dairy 

premise could not be sealed as residence of dairy operator was also there. 

Photographs are as below. 
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15. Shri Hansraj S/o shri Giriraj, A-127, Sector 3, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 

 

16. Shri Jaiprakash S/o Shri Chaman singh, A-1/126, Sector 3, Chiranjeev Vihar 

Ghaziabad-  

During inspection, dairy was found operational. Total 07 buffaloes and 02 

calf were confiscated by Municipal Corporation Ghaziabad. Water supply and 

electric connection was disconnected by joint team. Dairy premise could not be 

sealed as residence of dairy owner was also there. 
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17. Shri Harikishan S/o Shri Balkishan, sector-10/21, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site.  Water supply and electric connection was disconnected by joint team. Dairy 

premise could not be sealed as residence of dairy operator was also there. 

  

18. Shri Arvind S/o Shri Yogendra, 230, sector-10, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as  below. 
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19. Shri Vinod S/o Shri Brahmpal, Sector-09, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 

    

20. Shri Dayaram S/o Shri Kaluti, Behind Awantika police chowki, Ghaziabad-  

During inspection, dairy was found operational. Total 07 buffaloes and 04 calf 
were confiscated by Municipal Corporation Ghaziabad. Submersible pump/ 
Water supply and electric connection was disconnected by joint team. Dairy 
premise could not be sealed as residence of dairy operator was also there. 
Photographs are as below 
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21. Shri Neeraj S/o Shri Giriraj, 158, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site.  Dairy premise could not be sealed as residence of dairy operator was also 

there. Site Photograph is as below. 

 

22. Smt. Sudha W/o Shri Ranjit, 157, Chiranjeev Vihar Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Dairy premise could not be sealed as residence of dairy operator was also 

there. Photograph is as below. 
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23. Shri Chhatrapal S/o Shri Manphool, 171, Sehkari Nagar, Chiranjeev Vihar 

Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. 

Photographs are as below. 

    

24. Shri Sompal S/o Shri Ramprashad, 174, Sehkari Nagar, Chiranjeev Vihar 

Ghaziabad-  

During inspection, the dairy owner voluntarily closed the process and vacated the 

site. Water supply and electric connection was disconnected by joint team. 

Sealing of animal feed area has been done. Photographs are as below. 
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25. Shri Omveer S/o Shri Munshi, 89, Sehkari Nagar, Chiranjeev Vihar Ghaziabad-  

During inspection, dairy was found operational. Total 02 buffaloes were 

confiscated by Municipal Corporation Ghaziabad. Submersible pump/ Water 

supply and electric connection was disconnected by joint team. Dairy premise 

could not be sealed as residence of dairy operator was also there. Photographs 

are as below. 

   

 

Brief Summary of above action taken has been detailed in Table 3 below. 

S. 
No. 

Name & address Directions already 
Issued by Board  

Before 25.1.2022 

Compliance Status & 
Action Taken  

1. Shri Indra Mohan Sharma, A-3, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad 

 
Closure Order 

Issued on 
10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

2. Shri Jitendra Nagar, 392, Sector-
2, Chiranjeev Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
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Electricity and Water 
Connection Disconnected 

3.  Shri Ravindra Putra Shri Jagan 
Singh, Sector-3, Chiranjeev 
Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

4. Shri Hari Kishan, A-1,2,3, Sector-
3, Chiranjeev Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

5. Shri Deepak Chaudhary, Sector-
3, Chiranjeev Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022  in compliance 

of closure orders. 
Electricity and Water 

Connection Disconnected 

6. Shri Kiranpal Singh, Sector 3, 
Chiranjeev Vihar, Ghaziabad 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022  in compliance 

of closure orders. 
Electricity and Water 

Connection Disconnected 

7. Shri Brahm Singh, Plot Nambi-5, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 
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8. Shri Premveer Singh, B-3, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

9. Shri Ran Singh, B-1, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

 
Complied with 

Show Cause 
directions. 

Found closed on 
30.11.2021. Status quo 

maintained.  

10. Shri Sundar Yadav, C-4, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

11. Shri Dinesh Kumar, Plot No-447, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Closed in compliance of 
closure orders. 

Electricity and Water 
Connection Disconnected 

12. Shri Gyanveer, Plot No-445, 
Sector-2, Chiranjeev Vihar, 
Ghaziabad 

Closure Order 
Issued on 

10.01.2022 

Closed in compliance of 
closure orders. 

Electricity and Water 
Connection Disconnected. 

13. Shri Jaipal, Plot No-445, Sector-
2, Chiranjeev Vihar, 

Closure Order 
Issued on 

10.01.2022 

Closed in compliance of 
closure orders. 

Electricity and Water 
Connection Disconnected 

14. Shri Asharam, Sector-2, 
Chiranjeev Vihar, Ghaziabad. 

Closure Order 
Issued on 

10.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders. 
Electricity and Water 

Connection Disconnected 

15 Shri Hansraj S/o Giriraj, A-1/ 127, 
Chiranjeev Vihar, Ghaziabad 

Show Cause Issued 
on 5.1.22 

Voluntarily closed and 
vacated site during 
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(Closure order 
issued on 

27.01.2022) 

enforcement drive on 
26.01.2022 in compliance of 

Show cause notice. 
Electricity and Water 

Connection Disconnected 

16 Shri Jaiprakash S/o Chaman Singh, 
A-1/ 126, Chiranjeev Vihar, 
Ghaziabad 

Show Cause Issued 
on 5.1.22 

(Closure order 
issued on 

27.01.2022) 

Operational. Electricity and 
Water Connection 

Disconnected. 7 Buffaloes 
and 2 calves taken into 

custody by GNN 

17 Shri Harikishan S/o Balkishan, 
Sector- 10/21, Chiranjeev Vihar, 
Ghaziabad. 

Show Cause Issued 
on 5.1.22 

(Closure order 
issued on 

27.01.2022) 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

Show cause notice. 
Electricity and Water 

Connection Disconnected 

18 Shri Arvind S/o Yogendra, 230, 
Sector- 10, Chiranjeev Vihar, 
Ghaziabad. 

Show Cause Issued 
on 5.1.22 

(Closure order 
issued on 

27.01.2022) 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

Show cause notice. 
Electricity and Water 

Connection Disconnected 

19 Shri Vinod S/o Brahmpal, sector- 
09, Chiranjeev Vihar, Ghaziabad. 

Show Cause Issued 
on 5.1.22 

(Closure order 
issued on 

27.01.2022) 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

Show cause notice. 
Electricity and Water 

Connection Disconnected 

20 Shri Dayaram S/o Kaluti, behind 
Awantika chowki, Ghaziabad 

Show Cause Issued 
on 5.1.22 

(Closure order 
issued on 

27.01.2022) 

Operational. Electricity and 
Water Connection 

Disconnected. 7 Buffaloes 
and 4 calves taken into 

custody by GNN 

21 Shri Neeraj S/o Shri Giriraj, 158, 
Chiranjiv Vihar, Ghaziabad 

Identified during 
inspection on 

26.1.2022. Closure 

Voluntarily closed and 
vacated site during 

enforcement drive on 
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order issued by 
Board on 

26.01.2022 

26.01.2022 in compliance of 
closure orders and 

directions of the Joint 
Committee. 

Electricity and Water 
Connection Disconnected 

22 Smt Sudha W/o Shri Ranjit, 157, 
Chiranjiv Vihar, Ghaziabad 

Identified during 
inspection on 

26.1.2022. Closure 
order issued by 

Board on 
26.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders and 
directions of the Joint 

Committee. 
Electricity and Water 

Connection Disconnected. 

23 Shri Chhatrapal S/o Shri 
Manphool. 171, Sehkari Nagar, 
Chiranjiv Vihar, Ghaziabad 

Identified during 
inspection on 

26.1.2022. Closure 
order issued by 

Board on 
26.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders and 
directions of the Joint 

Committee. 
Electricity and Water 

Connection Disconnected. 

24 Shri Sompal s/o Shri 
Ramprashad, 174, Sehkari 
Nagar, Chiranjiv Vihar, 
Ghaziabad 

Identified during 
inspection on 

26.1.2022. Closure 
order issued by 

Board on 
26.01.2022 

Voluntarily closed and 
vacated site during 

enforcement drive on 
26.01.2022 in compliance of 

closure orders and 
directions of the Joint 

Committee. 
Electricity and Water 

Connection Disconnected. 

25 Shri Omveer s/o Shri Munshi, 
89, Sehkari Nagar, Chiranjiv 
Vihar, Ghaziabad 

Identified during 
inspection on 

26.1.2022. Closure 
order issued by 

Board on 
26.01.2022 

Operational. Electricity and 
Water Connection 

Disconnected. 2 Buffaloes 
taken into custody by GNN 

Table 3: Summary of Action Taken against Illegal Dairy Farms in Chiranjiv Vihar, Ghaziabad 
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 As is summarized in the Table 3, directions were issued by Board to 20 (13 Closures 

and 7 Show causes) dairy farms, of which all 4 dairy farms against which closure/show 

cause orders were issued had stopped operations and vacated their site by 25.01.2022 in 

compliance of directions. Among others, 14 dairy farms against whom closure/show 

cause notices were issued voluntarily stopped operations and vacated their sites during 

enforcement drive on 26.01.2022 and only two were found operational at the time of 

inspection by the joint team on 26.01.2022 from where animals were taken into custody 

by Ghaziabad Nagar Nigam. Board has imposed net environmental compensation of                              

Rs. 38,59,000/- against 19 of these defaulting dairies. 

Also, 05 additional dairy farms were identified in nearby areas out of which one 

was operational and animals from this site as well were taken into custody by Ghaziabad 

Nagar Nigam. Closure order against these dairy farms has been issued by Board on 

26.01.2022 itself. Copy of same is annexed as Annexure-IV. 

Electricity and water supply of all the sites has been disconnected by the joint 

team on 26.01.2022 and animals from 3 operational farms have been taken into custody 

by Ghaziabad Nagar Nigam. Joint Committee has also ensured sealing in all dairy farms 

where separate entry to residential premises was available. 

 Further, Public notice has again been issued by Regional Office, UP Pollution 

Control Board, Ghaziabad in Hindi daily newspapers (Amar Ujala and Hindustan) on 

28.01.2022 to bring to the notice of all dairy farms/gaushalas to obtain Consent to 

Operate under the provisions of Water (Prevention and Control of Pollution) Act, 1974 

and Air (Prevention and Control of Pollution) Act, 1981 in compliance of “Guidelines for 





26

FreeText
ANNEXURE-I



27

FreeText
ANNEXURE-II



28



29



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



47



48



49



50



51



52



53

FreeText
ANNEXURE-III



54



55



56



57



58



59



60



61



62



63



64



65

FreeText
ANNEXURE-IV



66



67



68



69



70

FreeText
ANNEXURE-V



71



72

FreeText
ANNEXURE-VI


